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f Affidavin 1o be Fuenished by the candidate alongwith Nomination Faper

S -Eﬂ’l Before the Retvining Officer
J‘W/L}“Fnr clecton 10 inriieannns {name of the Houve,
w Hﬂﬁm mepail!'ﬂ'f.hmﬂi l“r%‘lkﬂri-i-l ruu-Cﬂﬂsﬂtﬂfﬂf!"{"'ﬂlﬂmf ‘{:F'r'“‘ L AT T eI

Naremdrs Kusssr ﬁyﬂ : =, : y
ﬂ‘g]@ ........... K ..... . ';..-l"wt-.;f:'wﬁ: nT'ETLSGJ‘“l&m*m § ‘G‘ZL :
//".T.g'-‘.-.l 4"'4‘:,“”: resideni ol *&F Kuﬂh}t ....... (mention full postal addiess), » ciididois i bin alreeg
L o
*o g Election, do herely solemnly affirm and stale on oath as under:-
i strike ot whichever is not applicable)
{1} [ am & candidate set ugp by I-EU o iananns e name of the political party ) ¢ am sontesting as an
Indepefdent candidate,
12} Details of PAN and status of filing of Income tax return :
SLNo. [Names [ Permanem | The financial year for | Toial income
Account Number | which the last shown o income
{PAN) Income-tax return has | Tox Retwn i in
S P been filed _Rupeey |
Self AsLPt 9124R .
1, Spouse- = |
3. | Dependemt] —
I Dependent 2 —
JT." T Dependent 3 ... = . i
'.',.-" s --.- Ty & . "
F. -.[E)_The-fu'l'lm:ing case(s) is/ are pending against me in which cognizance has been taken by the court:-
f & N
i % y
g 2 i - -
| 8L ¥ Offerice, Description 1
h”ﬁﬂ.‘ 5 ? P L o, I
i = "Fhe demils of cases where the court has taken
i A B
FJ\ !i "!.:ﬂm Mﬂﬂgl of the MI dﬂd dﬂmpﬂﬂﬂ gE.PQRQJ—E- M‘,l Q_Hn-c.kl.#‘ !
T . : ,
1 ce for which cognizance taken : i
\ &y f - _4‘
ST T Mame of the court, T 0. and Date of order .
i - by :
.,
PR L e R PRy PR s Do
fed of A {2} / Application{s) for revision !
" |'qi¥an ﬁlﬂ apainst the above order(s) : bp. |
P i " ii— S | s
Py o g
Y ,.""’ 4, in which'l have been convieted by a court of lsw(other those referred 10 in Form 26}
ia} | The details of cases, Sections of the | . e - N |
i Act and deseription of the offence for |
| which convicted : M/'ﬂl :




5.

-

=1, Punishme @ imposcs

e

-

130 That | give heswin beivw Ui details of o v nssels tmavable wnd L oamovable eic ) of mysels

tnw spouse and all dependents:

Al
Wy

ol movable asseis ;

| Assets in joint name indicating the extent of joim ownership will alse have to be given
2. In case of deposit/investment, the details including Serial Number. Amount, Date of Deposiv. the Scheme
Mame of Bank/ Instiviion and Branch ure to be given
3. Value of Bonds/Share/Debentures as per the current market value in Stock Exchange in respecl ot listed
rompanies and as per books in case of non- listed companies should be given,
4. Dependent’, here means 4 persan, substantially dependent on the income of the candidate.
3. Detsils including amount is 1o be given sgparately in respeet of each investment)

i Mescription

Sell

Spouse

Dependeni-1

Cash in hand

Details of Deposits in Bank

| accounts  (FDRs, Term Deposits
| und all other types of Deposits
ircluding saving accounts),
Deposits with Financial
Institutions, Non Banking
Financial Companies and
Cooperative societies and the
amount in each such deposit

A7

¥

\

o3

i)

| (1)

Details of investment in Bonds, A
[Zebentures/shares and units in
companjes/Mutual Funds an
others and the amount. _

Dewils of investment in ™S
Postal Savings, Insurance
and investment in any Fina
Instrument in Post office or
Insurance Company and the
amount

i

<
~d

Personal loansfadvance given to
any person or entity including
| firm, Company, Trust etc. and
| other receivables from debtors

i__ and Lhe amount.
ivi) | Motor Vehicles/Aircrafts/

Yachis/Ships (details of Make,
Registration No. ete, Year of
Purchise and amount ) o]

(v

| Jewelry, bullion and valuable ~ 4
thing {give details of weight and

[

| vilue) %ﬁﬂ

Ak AR

i~
“u ‘“L\J‘

oUSh

-

1
e e



.,
A. DETAILS OF MOVABLE A%

{Assets in joint name indicating the extent of joint ownership will also have to be given)

5. |Description Sel Spouse(s) Dependent- | Depondont- Dependﬁ
i 5 ;| Nami:
ame|s): 7y —_
Mo, Devi (Died) Kumar
(| Cash 25 000.00 NiL NIL
{il} |Deposits i Banks, Finanocial
Institutions and H‘oﬂ Ea g, - As per PARA - | Attached Herewith
Financial Qu-mpal‘ileg a2 TN\ - —
(k) [Bonds, :hql:?énlurﬁg j'a!nﬁ na&, IOC - 300|{Share  In  Hari
-3 \ .
A % P Rs-273.1 it .
% %L denbrfaaizaon]
L _'«. 3 Engicon PvL Ltd
Shares in m}phqles
W ted In
.r-""u. g
Rs 250000/ as
Reliance  Mutual HIL il
Fund Rs - 50,000 |Book Vallue INE
() [Other  Fimancial instrumenis)
NS5, Postal Sawings, LIC, As per PARA - || Attached Herewith
Polices, etc
(v} [Molar ‘“ehicles (details of As per P O ——
maks efc | —
() Jewellery (give datsils of Gold Jwaolory wu:jﬁnld dwelory  Wight|
300 gm Amount1o0 gm Amount Rs MIL HIL ML
7.50.000/- go000d- |
Silver Jwelery Welght
BO0 g Amount Re MIL HIL NIL
wosghlt Bnd valug) 0,000
{wil} fOther assets, such as values
ML MIL HIL NIL HIL
af claims | intarests —

Mote  Walee of Bords | Shares ¢ Debentures as per the latest market vaiue in Stock Exchange in respect of sled
companies and as per books in the case of non listed companies should be given

“Dependent here

l. k"' ,Mgp
pd
™ p
!

u‘:f'?“

Waﬂy dependents on the income af the candidate

a1y




Attachment :

PARA - |

A_ Details of movable assets,

]

Narendra Kumar Singh

Deposits in Banks, Financial Institutions and Non-Banking Financial Companies

5l

Nature of Deposit

Balance

MNarandra Kumar Singh

5BI Barauni Refiner Campus Branch
5B Alc No - 11692316406

575,574.42

SBl Bihar Vidhan Sabha Branch
5B Ajc No - 108394646689

148,952.00

5BI Barauni Refiner Campus Branch
FD Ale Mo - 11592394644

302,069.00

{Balance after Expenditure of
Vidhansabha Election - 2010

SBI| Barauni Fertilzer Township Branch
Current Alc No - 31450235031

5,312.00

Daizy Devi
{Spose)

58! Baraun| Fertilzer Township Branch
FD Ale No - 10677781309

7 515.00

Surmil Kumae....

tﬂﬁré'ﬁdﬂtuh

Axis Bank Begusaral Branch
.ﬁ.l'f. No - B42010100017763

45,088.71

| Baraun| Fertilizer Township Branch

|58 Alc No - 30521142837

Bank Begusaral Branch
Alg No - B42010100017718

75.00 |

AG5.T0

habad Bank Lagauli
Alc No - 509869

139,342.00

lahabad Bank Lagauli
FD Alc No - 509870

135,342.00




Attachment : PARA - I
A, Details of movable assels,

Narendra Kumar Singh

iiv] Crher Financial imstruments NS5, Postal Savings, LIC, Policies, atc.

Sl

ﬁ: Mame MNature of Deposit ince
LIC of Amount Rs - 10,00,000/- Premium Piad
Palicy No - 525830005 DT: !B 042011 Rs. 80318/- Yea
[]¥] - Hremium Fia
Paolicy No - 521249”2 I:IT 28.02.2001 Rs.32813/- Yearly|
LIC of Amount Rs - 1,00,000/- Premium Piad
Policy No - 522362169 DT: 28.03.2004 Fs 9999). Yearly
LiG of Amount Rs - £,00,0001- Premium Piad
Policy No - 52018012% DT: 28.04.1992 Rs 6570/- Yearly
Premium Piad
LIC of Amount Rs - 1,00,000/- Rs. 2589.5/- Half]
Palicy No - 510319503 DT: 28.01.1990 Yearly|
SBI Life Insurence " Premium Paid
Policy Mo - 28003021008 DT: 11.10.2007 Rs - 1,00,000.00
1 Naarendra Kumar Singh P?emlum?ald‘
Bajaj alllanz Insurence Company Rs - 2,00,000.00
Policy No - 0047305928 OT: May - 2007 Yearly
Eﬁiyil'ﬂanzlnsumn:u Company Premium Pal
Policy No - 0157783798 Year - 2010 Rs -48,000.00 Yearly,
MetLife Insurance Company Premium Paid
Policy Ne - 0157783798 DT: April-2010 Rs -73,751.00 Yearly|
Sahara India Parivar Premium Paid
. FD Recelpt No - 10216765912 Rs 15.000.00|
e At ‘ Sahara India Parivar Premium Paid|
0 for :-" FD Recelpt No - 10218765911 Rs -10,000.00;
!; f é’l © 4. " Future General India Premium Paid
\.‘ ‘.p % Policy No. - 00910378 OT: 28.11.2011 Rs - 2,00,000.00
- f "" 3 Birla Sun Life Insurance Premium Paid
l" Policy No - 000804722 DT: 16.02.2007 | Rs - 25,000.00 Yearly,
3 \ﬂ L y Dc'n e }l
e \h, Se) _ Not Applicable L
3 LIC of Amount Rs - 5,00,000/- Premium Piad
1 “Sumit Kurmar Policy No - 525828516 OT: 28.04.2011 Rs. 25078- Yoarly
(DEpendent) TATA AIG Insurance Company Premium Paid
o Policy No - U1536T2029 __Rs - 50,000.00
LIC of Amaount Rs - 5,00,000/- Premium Plu—d‘
4 Amit Kumar Policy No - 526829517 DT: 28.04.2011 Rs. 25078/ Yearly
{Dependent) LIC of Amount Rs - 1,00,000/- Premium Piad
Policy No - 520016409 DT: 28.03.1992 Rs. 616%- Yearly
LIC of Amount Rs - 5,00.000/- Premium Piad
Policy No - 525829519 DT: 28.04.2011 Ra. 250781 Yearly
A Proposed By Narendra Kumar Singh
§ {Depen i LIC of Amount Rs - 1,00 000/- Premium Piad
{Policy No - 520629204 DT; 28.05.1997 Rs. 7588/ Yearly
IG Insupance Company Premium Paid
t«N ,rrm U153577639 Rs - 15,000.00
A HYOU L
N 0 ui\”‘hﬂ &——’—‘
A Al | i
;i.'l'l’ln-':"IPL ;



Attachment : PARA - I

A, Details of movable assets.

Narendra Kumar Singh

_|v) Motor Vehicles (detads of make, efc )
T

No Marme Details of Make etc Vallug
Ford ICON make Car
Bearing Reg Mo - JH11A - 6506
Model - 2001 Rs - 1,70,000.00
Ford make Endeavour
Model - 2011 Rs. 18,00,000.00
(Mahindra Make Boolero
Bearing Reqg. No - BRIE - B413
Model - 2008 Rs - 3,00.000.00
1 Marendra Kumar Singh Tafe Make Tractor
Bearing Reqg No - BR9B - 7712
Model - 2000 Rs- 1,50,000.00
__’_.,-f : Mahindra Make SCORPIO
1-""" ul .. |Bearing Reg. No - BROSH - 0513
y -: v . ¥ |Model - 2010 Rs- 7,50,000.00
V ‘.,‘,i AT Car
4 ‘J;t aring Reg Mo - BROSH - 2122
o=t "'i del - 2010 Rs- 3,50,000.00 |
2 F T NIL
'Sumlfﬂumar
3 [Depandent) e
Amit Kumar
. (Dependent) i
Suman Kumar
L
. (Dependent) N




B. DETAILS OF IMMOVABLE ASSETS

‘ln : Properties in joint ownership indicating the extent of joinl ownership will also have to be indicated]

|5 IDescription Self Spouse(s) Dependent-1 |Dopendent- |Dependent-
3, ete

Name: Sumit|2 Mame: Hame:

Suman

Mo, MName(s): Kumar Amit Kumar

1]
] Agrcullural Land Location|g)Location(s)

Survey number(s) PARA - IV Attachod Horowith
- Extent { Total measurarmant)
- currant market value

(1]
Maon-Agncultural Land - Locatianis)
aunviy number(s) HIL NIL NIL N".. N"—
Extent (Toial measurament)
- currant markat value
(i) |Buildings {commercial and residential)
Location(s) A e,
Survey | door S - PARA -V Alached Herowith

Extent {Tolal v }Vt ek
- current marks L b .

(v} |Houses ! Aparinien ; N
numbers) i ';‘_ . - y
mberts) 4w} Jef NIL | NI NIL | NIL | NIL
current markéivalu o _f‘ v

iv) |Others (such as iferest in propefy) | '|1 Mo of NP

- ; - Sk i e Pratad ]




[3) | give hereinbelow the detalls of my liabilities | overdues to public financial institutions and government

dues -

[Note : Please give separate details for each item]

£
A 4R

I‘t5 andihahicaplars)

SNo. Description Name and address of Bank /| Amount outstanding
Financial Institution(s) !
Depariment(s)
i@ ) Loans from Banks SBI, BFT Alc No - 31052571994 3,39,940.00
- SBI. BFT AJe No - 21232956824 ) 1,98,208.00
(i} Loans from financial institutions Bihar Vidhan Sabha 8,00,000.00
{iia Government dues
al|Dues to departments dealing With |yet Residence No - 12, Road No
government accommaodatian B, R-Block, Patna NIL
ol Dues to departments dealing with N NA
| supply of water B
ciQues fo departments dealing with 1. Electric Supply Division, 1. HNIL
Begusarai
supply of electrcity 2. PESU (W}Patna 2, il
dj|Dues ta departments dealing with Bharat Sanchar Nigam Lid =
Slaphones Begusaral
= 2)|Dues o depariments dealing with
; nmPnl transpart (inchuding A H.A

1 dues. ] any

<

.Pf f Dm; plion

Name and address of Bank /

Amount outstanding as

W

L

Financial Institutionis) /| on 30TH September -
s} 2010
iy r— ineluding surcharge [Aso [Income Tan Department,
indicate the assessment year upto which |Begusaral Returned Filled upto il
Income Tax Return filed. Give also | Agessment year 2010-11
Permanent Account Mumbsar {PAN)] PAN NO - AJLP533368 =
{ily Wealth Tax [Also indicate the
assessment year upto which Wealth Tax N.A MN.A
retum filed.]
{iilY Sales Tax [Only in case of proprietary N.A
N.A
business] o o
[ Property Tax Gram Panchayat Ra), Keghawe - MIL
NI T A
BLGUL Rfa) TIHAR)
UG iEE v _?",J g i f:rp"
Bylpiay 1y, o
Wa138 . Gl ow
“Hidevit Mo,




Ay other assets such .5 value of
IRimsfinterast
~Caross Total value

ik Dretails vable

||‘..

.ﬁ‘h';e: 1. Properties in joint ownership indicating the cxtent of joint uwntrslhlﬁ‘-.-;iu also ﬁﬂe&b& indicai
2. Each land or building or apartment should be mentioned sm:amlﬁ-iﬂw

r

5 [;_MI:’IFIH]“
Mo

Selfl

Spouse

(i) i
Location(s)
| Survey number(s)

Mvea (Totel measurement in
BErES )

Dependent-1 | Dependent-2 ; Dependent-3 .|

—

Whether inherited propery
[ Yes or NO)

Date of purchase in case of self
acquired property

Cuost of Land (in case of

purchase)al the time of
purchase

Any Investment on the land by
way of development,
constrection efe,

Approximate Current market
wilue

(it} -
Location(s)
Survey numben(s)

o D
F\"\
—=}

Area (Total ?uflfrqﬁn Sy
54, fi.) 4 o, r_'_, iy, "-,.'

Whether igherited property . ™
(Yes or NOY) r'? A

O,
Date of purchase ;
I.lil'ﬂ'd \""
Cost of (in o g
purchase) dieef -74%
| purchsse ~ YT

I.IJ

Any Investment on the land by
way of development,
comtruction ete.

Approgimate Current market
value

i) |
[ |

Commercial Bull diugs
(including apartments)
; = me‘l{i

A
i
[V

e
l:. i [pIHAR)

3




V wiher inherited | u-mp:,r'h
|q o= or NOj)

[ Dien of purl.hast i case of serl
| acrired propes

T
|
|
|

f rehase h at the time of

Cwat of property (in case of
| g "hase

Ay Investment on the
| pruperty by way of
 development, consiruction ete,

i Approximate Curreril market
apariments, j

-Location(s)
-_Survey numbers}

' Residential Buildings fincioding |

I Acea (Total measurement in

jsaf)

Built up Area (Total
measurement in sq. f)

e

Whether inherited property
| (Yes or NO)

.

Date of purchase in case of self
acquired propemy

Cost of property (in case of
purchase) at the time of
| purchase

Aty Investment on the land by
way of development,
mnsrmmm (=%

| Approximate Current market !'“
valug ' i

-

v}
o

Others (such as interest in _
property) i

.-# ."‘"I’

o

e

Total of Current Market | *
Value of (i) to (v) above

!

. F““ l‘ﬂ

B
J‘

|

{6) 1give herein below the details of |

= -

(Note: Please give separate details of nam

public financial institutions and government :-

ank, institution, entity or individual and amount for cach tem)

5

S | Deseription Sell Spouse(s) Dependent-1 | Dependent-2 | Dependent-3 |
> dféi it |
| : , ; 1
{iy Ll:::l or du:stu Bank/Finanecial e f-nlh:t ,y-vl ]ﬂ’ | é" V
Name of Bank or FI me 0o 1My S . ; " it

s 1
Amount outstanding W8 4

Admount outstanding
Mature of loan

‘45.

uw.h'ﬂ'l
nﬂ A
4lr'"§\

: \
Mature of loan il é & ol ﬁ"‘*"ﬂD F
| Loan or dues to any i F 2
| individuals/ Entity other than ¥ 6” .rT
mentioned in (i) above. - H D
Mame{s)




NARENDRA KUMAR SINGH

ATTACHEMENT : PARA -1V

AGRICULTURE LAND

Viauza Thana |Khata |Kheshra TOTAL AREA | Market
Na. No. Na. Bigha |[Katha Dhor|Dhurki Furki| Value
Keshawe 557] 327 332 ol o [ 12z] 10 ] 0 40,000.00
koeshawe 557 183 333 al 0 ] 0 M 143,000, 00
Keshawe 557 52 872 ol 2 [ 7 0 0 50,004, 00
[k eshawe 557 a2 872] o] 2 | 7 0 i SULOUH). 000
[Keshawe 557] s05] 1035
Keshawe 557] 505 el |, 5 o ShiAGs G
keshawe 557 505 1037
K.eshawe 557 a05 3% |
Keshawe 557] 8l 1345 o] 1+ [ 17| w | o S0,000.00 |
Keshawe 357 7 1491 ol 3 1] s 0 70.000,00 |
Keshawe 557 15 1061 of 1 [ 1w] o 0 45.000.00 |
ke eshawe 557 15 1551 i
K eshawe 5571 18 1552 o 2 | 2 0 0 40,000,00
[k eshawe 557] 18] 1ssel 0 )
Keshawe 557 313 355 M
Keshawe 57| 313 i3s6] o] 1 | 4] 0o | 0 30.000,00
Keshawe 557 i3 1359 ] |
lffcsha“c 557 313 365 1] 0 ¥ 0 0 11.400.00
Keshawe 5571 313 366 0 ec')
Keshawe 55y 4 a4 o] 2| 8 il lE 50,000,
Keshawe ss7f- asg) a6 o 1wl 0 ] o H41000.00
t'l:ﬁL l;%' _‘%:: '\1‘ ::3:;’ :: o | M| w0 15,000,00
Keshawel | s agal ) 1172 ol o [ 3] 0 0 13,004,000
Koshawe | » \ W ad 1178 ol o [1s] o [ 15,000.00
Koshawe \ | "% % 8015 0 2 5 1] 0 45,000,060
Keshawe Aoyl © 4% 492] o 2 [ o] v | 0 S0,000.00
Keshawe s SR 867 ol 1 z i 0 22,000,000 |
S L ) 2 S I S 7 | 10 340,000, 00
koeshawe l.j'." 215 373 1]
Keshawe 337 215 ihd o 1 i 7 10 RIEATVVRNY]
R 35N 241 = M 6.500.00
keshawe 537 216 172 i 0
Keshawe 5571 270l es0 ol 1+ o] o [ 000000
Keshawe . ops™57] 270 ) of o | 17 {h i 1 7,000,44)
Keshgwa®™ | b ™557L 2p 36 el o v F s ] a5 | 8 25,000.00
kohaye 5 36 s8] of 1 | 3 B 3500000 |
Reshawe T WMo | | s | 5 [0 2500000
Keshawe 7l 336 781 of 2 T 10| o 1 50,0 L)
Keshawt gr A 7336] /781 ol 2 [ 1o 0 0 30000000

\'}}’{(ﬂ ; 2 [0 C_\ui\ ,?

3
.Tr-ﬂ“” O _'%lfljlﬁﬂl'



NARENDRA KUMAR SINGH

AVITACHEMENT : PARA - IV

AGRICULTURE LAND

Mauza Thana |[Khata |Kheshra TOTAL AREA Market
M, No. M, Higha |Katha| Dhor ekl Furki Value
keshawe 557 i BeT i 2 4 i { 44000, 00
Keshawe 557 Jikx HRH! i}
Koeshawe 557 JiHx 1112 i 4
e =g TS o 2 17 0 0 5700000
Ku*:h.l_':v_.hc 557 1940 IRNEL i
Keshawe 557] 477 1518 ol 1 i il 0 200,000.00
Keshawe 557 327 331 i
o =T S ot 5 10 0 0 110,000,
Keshawe 557 327 330 of 2 10 0 0 S0,000,00
keshawe 557 |83 323 aj 1 3 1 0 2300000
Keshawe s57] 327 386 of 0 | 1w ]| o 0 | 1000000 |
Keshawe 557 327 330 0l
Keshawe ss7| 327 33 o] 2 6 0 0 46,000,000
keshawe S57 327 ‘ 332 {
Koeshaaie 557 327 332 g 3 k3 { { 8 (L0
Keshawe 5571 265 533 of 3 2 10 0 62 00000
Keshawe 557 265 533 o 3 2 11 0 62,000,060
[Keshawe 557] 126 7240 ol 10 [ o 0 0 200,000,
Amraurkiratpur 371 K5 9] ol 1 [ 0 il 63.000.00
Amraurkiralpur 371 £S5 3G o o 3 13 0 25 004 D0
Amraurkiratpur 71 164 402 ol o | 12 i il 30000000
Amrayskiratpoe T 164 402 ol o s i 1 15000000
Apfrserkizatpue, | 371] 164 02 0] o f 0 0 13,000,001
02 ol 2 i) 0 ) 10000000
A0 ol o 5 5 13 | 300006
45| ol o | 9 | 7 | @ 23,000.(H)
143 of 0 49 7 0 | 2300000
145 o 1 3 0 | @ 3, L0600
18 af o 0 13 f 20,006,00 |
S84 of 7 [ 10 i i) 75,000,000
31 ol 12 ] w i i 1 25,000,000
KusmahauvKola|  334] 321 331 ol w | 3] o 1 101, 500,00
K.aith 335] 275 . 3667 ol 17| o 1 0 1 760,000,006
Foaith 33s| 235 3667 o s Il 1] 1] 35,000,040
Kaith ___e™] 333 /7336 3623 o o [ & [ o | 0 94,000 00
Kaith *" " e B3| 184 3730 O 1] 19 14 10 120,000,400 |
Y i M =8 B e ] | | 33,000,000

}m ; --ifﬁdm\w _ (\\ /
anjlﬂ-



NARENDRA KUMAR SINGH

ATTACHEMENT : PARA-TYV

AGRICULTURE LAND

Maiza Thina |Khata |Kheshra TOTAL AREA ] Market
No. M. M. Bigha Kathal Dhur|Dhurkil Furki Value
Shiswa 558 104 383 ap
Shiswi 58| 104 184 al o 1 3 3 F23, 000,000
Shisws | 558 14| 385 ol o -
[Shiswa SsR| 104 32 of 1 | 3| 7 0 33,000,060
Shiswy S8 i 0% 1 i i i AOHD, 00, 000
[Shiswa 5580 104 70| 1 0] 0 0 0
Shiswi S58 35 253 ul 0 8 13 il 1500000
Shiswa 558 35 352 0] 14 i} i ] 28000000
Shiswi 558 17 384 ]
Shiswa 558 a7 k} 53 al 7 I i (i [EHRATLER R
Shiswa 558 |14 i%3 1]
Shiswa 558 15 352 0 8 0 i ] | 500, EHHL, D0
Shiswa 58| 104 32 ol 18 | 19 i 0 | 380,000.00
Ciovindpur: 552] 278 fiirty L 10 i 0 | 30.000.00
Cowindpur 52| 278 i N L) il 1] 300 (HH )
Ciowindpur 553 278 iy W L) il i 3000000
rl:.n windpur 532 278 (aifsfy L[] | 9 fl { 28 000,00
Ciov indpur 552 278 ffaiy 0 1 | 10 il 0 30,000.00 |
Cigvindpur 552 [ 305 1) > 0 o 0 50.000.00
Giovindpur 552 132 i3 1
Somapur _e* | S10] 782 7071 o o [ 6] o 0 32.000.00
Bahda - = 519l . 3y a3 =TT T 0 0| 100000000
Buhdyfpur ~ 5190 39 63 2l 0 il 0 0 KO 000,00
ok T ED 2l 7 es14.000.00

M~ 1

C\g_ﬁ,,x//
Adjh—i \) -




DALZY DEVI

ATTACHEMENT : PARA -1V

AGRICULTURE LAND

Mauira Thana |Khata [Kheshra TOTAL AREA | Muarket
No, No, | No, Righa Katha| Dhur [Dhurki Furki] Value
Amraurkiratpur 371 i 397 4 | 3 i ¥ (2 (b0
Ammraurk irulpur 171 G 143 ] 0O ] 7 i RERENRIL
Amraurkiraipur 371 My 144 o 0 4 7 i 2300000
Amraurkiratpur 371 s 145 of 0 49 7 1 23,000,080
Amraurkiraipur 7l iy 145 f 0 9 T L) 23.000.00
Blawanandpur 418 240 174 0 10 g s 0 306.500.00
Blhawanandpur 418 240 159 i
Bhawanandpur 418 2440 032 L]
Bhawanandpur 418 240 462 of 10 9 5 U 208, 5000, (1)
Bhawanandpur 418 240 467 i
Ciovindpur 552 1 &0 287 i 0 I [ 1 2 .mp.m
Ciovindpur 532 160 323 M 3 ] i ) 35,000, 00
-~ 1 - 8 0] 640,000.00
T
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SUMIT KUMAR, AMIT KUMAR AND SUMAN KUMAR
ATTACHEMENT : PARA - IV
AGRICULTURE LAND

Muauza Thana |Khata |Kheshra TOTAL AREA ] Market
No. |Ne. |No. Bigha|Kathal Dhur|Dhurki Furkil Value
| hestawe 557 220 2911 0
| heshawe 357 230 06| 0
keshawe 557 230 7 0 4
Keshawe O Rl B B B B
keshawe 557 227 4 0
koeshawi 557 203 1296 O
Keshawe 557|342 779 o [ 2 [16] o | o 36.000.00
Bgmihmw: .'?.‘-T L) TEY O 4 I 0 o G0.000.00
Keshawe 357 372 TEE| O
keshawe 357 379 T8I O
Keshawe 557 372 787 O 4 ” 8 i i
hashawe 557 3 i L i ] i ] S0 H
|Keshawe 587 178 T 0 I3 |5 ] 0 EELRUSRLY
Musadpur 523 239 734 O 1 13 5 0 30,0040
Mosadpur 523 230 729] ¢ [ 2 115 1w | o 36,000.00
Mosadpur iy 2349 T34 0O R 10 i { O, L, L0
Mosadpur __ = 523 232 6h0) 0
Muosadpur 523 232 a9l 0 2 14 i 0 550000, 000
Muosadpur 523 233 692 0
Mosadpur 523] 255 6821 0 | 2 [ 3] 1 [ w |  s300000
Mlersaal pur 523 254 LRI 2 13 I I 33 W00
Ameaurkizatpur 371 64| 4021 il | ® i) i 4500000
boaith 335 278 el O | 4 il 0 102,000,000
dith- "4 335 228 61 0 15 ] 42 i) I | 56 000 H
Kaith * 335] 228 Mel] o [ 1S ] 2] o 0 | 56,000,000
e avanand pur —:-Hi 7 16 U
w a1 41 7 627 O A
’ﬁ?“"ﬂﬂdm i : = el 0 0 280,000.00
weadpur o4 A8 7 16l 0
RuMmggur OF " 5530 0p asl o | 4] 2 o [ o | 8200000
K upaspur 5.‘33 R 4831 0O 4 1 16 0 R2.000.00
Rupaspur 553 £ 4921 @
Shiswa 558 35 348
Shiswa 558 107 133
Shisaa ol Sall i) 83y e |s| o | oo R00.000.00
il.lli"..""__.p;i"‘ i 35 t.} 14 162
Shiswwt” o ali] 147 |52
Sy o “Aassl 107 349
o : Sl 338 03| H I 2 {1 0 { A AR
ot Govindp szl L 7a]l 530l o [ s [ 1w0] o 0 1 HOL000.00
Govindpdr g 552l psals L sl jo | F [ | 92.000.00
Giovirndpur 552 AW 0 )
Bahdarpur 519 "_}{ﬁ’ﬂ\‘dﬁ‘ 1. 14 ]| 1010 49300000

TTHL B (L i %0 3856500
_— L
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SUMIT KUMAR

ATTACHEMENT : PARA -TV

AGRICULTURE LAND

Mauza Thana |Khata [Kheshra TOTAL AREA ] Market
Mo, N M. Bigha Kathal Dhur|Dhurki Furki Vaulue
keshawe 557 4800 | 542 nf 6 & {0 il | 26,0641 00
Keshawe 357 480 1517 0
keshawe 3571 480 1527 il
Keshawe 357 480 1518 il 1 i ¥ " A0Eu08
keshawe 357 480 15389 ]
Musadpur 523 252 H83 1] -
Mnmd;ﬁr 523|255 e i I I R Clainass
Muosadpur 523 239 734 i 0 19 5 L 200 (HHD, )
Muosadpur 523 239 T34 i 4 1] i ] w0
Muosadpur 523 232 he2 i 4 7 0 0 700044
Mosadpur 523] 339 T34 0 5 4 3 0 104 000, (K
Miosaed pur _ A3 232 3 0 2 I3 10 1 53000000
Amraurkiralpur 37l i 145 0 9 [ il 23,0060, 00
k.aith 335 208 3441 0l 12 5 i} i | 25, 004,00
Bhawanand pur 418 163 764 Qf -7 2 10 il [42,500.00
Bhawanand pur 418 141 770 0 -2 10 i i S0,000.00
Almochiak 556 21 26 3 10 i il T0.H.00
Giogimdpur-. - 5521 196 Hi68 g 2 7 i il 4700000
fa\-indpur 552 16l 287 Bl 3 I3 ] il T3 MO0
b T - =
L-:“”f”‘:p": : = ‘;:E ;: ’i:ﬁ :1 s |w] o | o 1110, 000,00
i " ITOTAL i 7 2 0] of 1,238.500.00

-




AMIT KUMAR

ATTACHEMENT : PARA -1V

AGRICULTURE LAND

Mauza Thana |Khata [Kheshra TOTAL AREA Market
No. | No. | No. Bigha [Katha) Dhur |[Dhurki Furki Value|
Keshuwe 5570 s8] s ol 8 | 4] 0 [0 164,006, 00
Muosadpur 523 252 83 1]
Iﬂmi::ur 523 255 2 1] 4 B 4 ! o0y
Wi pur 523 230 729 of 4 10 i ] EIN IR
M pur 23] 232 6o2 0 4 7 Il 1] 700 )
Muosad pur 523 239 T34 0 5 9 2 L] b (Wb, )
Maosad pur 523] 232 b al -2 13 L] i 53,000,060
Maosadpur 523] 234 hY3 a 4 13 il 0 3. (MM.(H}
Amraurkiratpur 371 6 |45 Do b 7 0 23000 (W)
Kaith 335] 228 346l a] |12 5 i i | 25,0000
Bhawanand pur 418 163 793 gl 7 z 1 ] 1425001
B hawamand pur 418 141 Sy gl 2 1 1] i S 004.00
Almochak 550 21 3 1] 10 i i} OO0 00
Govindpur 520 19 668 o 2 | 7] o [ o A7,000.00
Govindpur Z7of 9302, J60 w7l o 3 [15] o0 [0 7500000 |
il M SN 2 A s || o 0 110L000.00
325 i
3l sl wel o] 132850000

et

N A



SUMAN SAURAY

ATTACHEMENT : PARA -1V

AGRICULTURE LAND

Munza Thana | Khata |Kheshra TOTAL AREA Market
No. | No. | Nao. Bigha [Katha) Dhur[Dhuckil Furki Value
Keshiwe 357 480 | 542 il
keshawe 357 A0 1517 0
keshawe 357 4RO 1527 0| & 4 fl 0 165 (O, E0
keshawe 337 480 1518 0
koeshiawe 337 50 F529 ]
Mosadpur 323 230 729 a] 4 [[1] 1] fl B, 00, (H
Mosadpur 323 23% 734 n 4 I 1] 0 Q0 000, 4d
Muosadpur 523 232 (42 0f 4 7 1) 0 &7,000.00
Maosadpur 323 239 T34 o] 5 q 5 (1] 108, 00000
| Am raurkirat pur 371 k] 143 ol 0 9 1] 23,000,00
Kaith 335 228 3461 o] 12 5 1] ] 12500000 | =
Bhawanand pur 418 163 615 ) 2 10 { I-lg,_.‘.:“".”[i
Hhﬂ'.'-.-artund_[:ur 418 I41 3493 0] 2 1] 1] i .ﬁu.{:['m.m_r_
Almochik A3h ] 34 n 3 15} 1] 0 TG00 (K
[Ciovindpur 5521 196 668 0] 2 [ & 0 0 46.000.00
iim;ﬁm‘“ 552 | 6ld 287 M 3 15 I'I t NG IRNY]
'E:“ri‘drﬂu:. i :;E: i ::; ;;; :: s 1w o | o 1 10.000.00
'c_;ivina‘ 0 s5p] 4287 307) ol 4 1z o [0 92,000,100
| "5 o O AL 3 9 o 12 0] 1.273.500.00
0 [} - o a
= ¢
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NARENDRA KUMAR SINGH
ITTACHEMENT : PARA -V

BUTLDING { COMMERCIAL AND RESIDENTIAL )

Mauwza Thana |[Khata |Kheshra TOTAL AREA Muarket
Mo. Nao. No. Bigha | Katha | Dhur | Dhorki| Furki Y alue

Mauranga 384 55 B3] 0 1 9 f 13 | S0
T\.'IIEE'ELH! i IR3 i\ 38 0 | 14 [l (i 250K (HMLEH)
Miyin Ched-. 389 156 1381 I 5 1] ] 0 R TR TR
TOTAL T 0 7 * | & | 13 5,000,000.00

DALY DEVI
ATTACHEMENT : PARA -V

BUTEDING { COMMERCIAL AND RESIDENTIAL )

Mauza Thana |Khata Kheshra TOTAL AREA Market]
No. Nk M. Bigha | Katha | Dhur | Dhurki| Furki Value
Mirganj - ’&w.\ fols o ] 14 0 0 2,500, 000,00

'f S, U MIT\T\IH"IAH AMIT KUMAR ANIFSUMAN KUMAR

1]
urum-mﬂz"ﬁ&‘r e

BLUIL IJI"\(&{ {’\’HH"IF!H IAI .-'{'\n RESIDENTIAL )

Mauza Kheshra TOTAL AREA Market
ke \4*“"'"' M. Bigha | Katha | Dhor | Dhurki I-'u_rki Value
Hli~L|E£¢P o o 1146 O il 16 1 0 B0, (HH. 00
ﬂ\‘ﬂitﬂl ‘-"' o ".Ih
I
1 -A/
“-Ewi' (PR 0
e NOTARY
A g i i LiHaR)
A L e & 1 Gl S ﬂ.q_
Biliy ] wol and
u/s 134 w2 1808
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Agy olher liability

(srand total of Habilities
Gover yuent Dues:
Dues to departments dealing
with government
i accoumodation
Dues t departments dealing
with supply of water

]
3

I
I
|
!

Dues to departments dealing
with supply of electricity

Dues 10 departments dealing
with supply of
telephones/mobiles

Dues 1o departments dealing
with government transpor
(including aircrafts and
_bxlicopters)

[ncome Tax Dues

. Municipal Property Tax Dues

J_Eh‘.lnmiTﬂ.x Duh_"

S e

b

(B) My educational qualification is as under:

(Give details of highest School / University educstion with fil
(Mame of the School /College/ University and

form of the certificate/ diploma/ degres course)
the year in which the course was completad.)

(%). ABSTRACT OF THE DETAILS GIVEN IN (1) TO (8) ABOVE:

.| Hame of the candidae

.| Full postal address

ShISHLIKYR. AIGTenplvg ﬁnmw.(l-ﬁ
Y- kesave PO Kugys¥ Bamc |

- | Number and Name of the constituency and

| State

[44 ., M addhane - (Beéhar)

+ | Mame of the Political party which set up the

candidate (stherwise write ‘Independent”)

J. oV

- | (&) Number of cases in which conviction arder

[
Z
3

3]
4
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| e Tumlrnumh:-rl of iul:inu, s where he -_[ S
[ eoom (5) Bave takes oSNz I
= | oo
5 EPaT af | Ve o which T L = e -,
}_ __J_ L] ey C __pInewme Tay Return Miled '
_L_{_l_.JL&I‘IdJﬂﬂﬁ Le e TS S 9336 | Sy 14
(b} Spouse: Ve . SR A
| (c) Dependenss AJB. i }
L6 .Q?E!éﬂ:\ajsﬁu!!ﬂ_uﬂhl“ﬂﬂ! S IN rupess ..
L_| | Description i Self 5!2  Dependent-1] Dependent-ii_ | Dapenden T
[A: Maveable f.;:q:,sq 1l L 2e, 1, ;__I, 1908140 |/, =, v
| Amt{:l"uui | value) o el W o S }';..w e, A-m? Er:  Cumm. fan uy.l
o lmmtuwhle 1,18,1%, 0080 3, ;,ﬁ—.r 138,54 (3 5, m,a-ﬁ L33, | Teak
1| Asse s o ~ &6 56, teoj o ~— 5
Ki) | Purchase Price and | =
Development Cogt of
Immovable Propery | N / 4.
(Total Value) I e - ]
[ (i} | Approximate Curmrent o 1
Market Price of Aoy 4 |
| Assei (Total Value) e I T S
7] T Linbilities ) =]
(i) Governmen
dues (Totaly Nr’/‘q ] |
=i (i} Loans from Bank, Myaf |
| % | Financial Instuunonsan ,3’1! 4 B S e —
T athers (Total) I e
1k Higlmq Nnmgnnrquuliﬁ?tinn host k:cE R Eg i ISy

Iilom  gag %,,...fsssnﬁw 9 ¥y
‘ujt ¢ of School / University education &vith full form of the certificate/ di ploma/ degree
of the Schoal iCollege! University and the year in which the course was completed )

l .-' |

VERIFICATION

L. the deponent, sbove named, do hereby venﬁf and declare that the conterts of this affidavit are true and correet 1o the

best ofmy  knowledge and belic, no part of it is false and nothing material has been concealed there from, | firther
declare that :

(u) there is o case of convicy
thi I myspuLE?nr my d

abave,

or pendmg case against me other than those mentioned in jtems 3 and 4 ahowve;
ndents do not have any assed or lability, other than thase mentioned in items 5 and &

& ; sEGY i
Autnn i ypp e sk # "'1. i DEIONENT
14 Al
. l'“{-ag jam; W T n";%l'.‘rmﬁ
H.fll R -
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it snould be filed Intest by 3.00 PM on the st

date of ﬁﬁng nisminations.
bavit siinuld be sworn before an Luth Commissioner or Magistrate of the Firs Clags ur Fefore i Mours
Pubiliz

LAl columns should be filled up and 1.4 columa to be leR blank. If there is no information (o furmiy

any item, either “Nil" or “Not applicable”. a5 the case ma be, should be mentioned
A The affidavit should be either tvped o writren |egibly and neatls

el i resgi | ol
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